Production of A.L.H.

2279. SHRI R, SURENDER REDDY: Will the PRIME
MINISTER be pleased io stae:

(=) whether the trials of prototypes of Advanced Light
helicopter (ALH) have shown encouraging resuits and
these are presently operating;

(b) it so, the details thereof;

(c) whether the Government propose to sell these
helicopters in other countries besides catering 1o the needs
of the Indian Air Force, Navy and Army;

(d) if so, the details thereof; and

(e) the time by which the commercial production of
ALH is likely to start and the number of thess helicopters
proposed to be constructedmanufactured per year?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI MALLIKARJUN):
(a) to (e). Yes, Sir. Three prototypes of the ALH which are
currently under flight testing have either met or exceeded
most of the specifications. The fourth prototype is currently
under fabrication. The ALH, having incorporated many new
technologies, is among the most advanced helicopters in
its size class. It is expected to evoke demand also abroad
for military and civilian uses. The project for commercial
production will be launched after completion of the current
certification phase.

Atomic Power Station

2280 SHR!I SUSHIL CHANDRA VERMA: Wil the
PRIME MINISTER be pleased to state:

(a) the latest iegal position in regard to the disposal of
spent fuel in the Atomic Power Stations in the country; and

{b) the annual yield of spent fuel in the Atomic Power
Stations in the country and in what manner the disposal
subsequent use or recycling of spent fuel is taking piace?

THE MINISTER OF STATE IN THE PRIME
MINISTER'S OFFICE AND MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND
DEPARTMENT OF SPACE AND MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND TECHNOLOQY (SHR!
BHUVNESH CHATURVEDI): (a) As per the Atomic Energy
(Safe Disposal of Radio Active Wastes) Rules, 1887, no
person shall dispose of radioactive wastes in india without
obtaining an authorisation from the compastent authority.

(b) A 220 MWe natural uranium fuelled-Prassurised
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Photo identity Cards

2281. SHRI D. VENKATESWARA RAO:
SHRI M.V.V.S. MURTHY:
SHRI SYED SHAHABUDDIN:
SHRI ANAND RATNA MAURYA:

Will the PRIME MINISTER be pieased 10 state:

(a) whether the deadiock over the issus of photo-
identity cards to voters has remained unrescived;

(b) whether Election Commission has made it clear
that no elections will be held in any State without identity
cards;

(c) if so, whether all the Chief Ministers have been
consulted in this regard;

{(d) if so, their reaction thereto;

(e) whether any concrete decision in this regard has
been worked out; and

() ¥ so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
LAW JUSTICE AND COMPANY AFFAIRS (SHRI H.R.
BHARDWAJ): (a) With the extention of the deadiine by the
Election Commigsion for issuance of photo identity cards to
15th January, 1995, the States where the elections are due
to be held in 1995 are hopeful of completing the exercise
by that tme. There is, as such, no deadiock on the issue,

{b) The Election Commission has staied that it shail
not hold any election in any State after 1.1.1985 uniess
photo identity cards have been issued in that State.

(c) and (d). A meeting of the Chief Minister t0 discuss

in June, 1994 coniding a provision which seek fo make &
necessary for Election commission to oblain prdor
concurrence of the Ceniral Government before notitying
and constituency for issuance of photo identity cards and
further to render woid and inoperative any
issued by the Election Commission without Buch
concusrence.
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